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On receipt of the detailed schemes
from the above six institutes the ad
hoc Committee met on the 12th July,
1958 and after examining these
schemes in detail, recommended that
six schemes involving an expenditure
of Rs. 821,308 may be implemented
during the remaining period of the
Second Five Year Plan.

Construction of Goods Shed at
Charkhi-Dadrl Station

8 J Sardar Igbal Singh:
L. 3 Shri Ram Krishan:

Will the Minister of Rallways be
pleased to refer to reply given to
Unstarred Question No, 986 on the
7th March, 1958 and state:

(a) whether the actual work of
construction of goods shed at Charkhi-
Dadri has been started; and

(b) it not, the reasons therefor?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No. The
work will, however, be taken up short-
ly and is expected to be completed
during the current year.

(b) An existing shed at Hissar was
to be dismantled and one portion re-
erected at Hans: and the other por-
tion at Charkhi-Dadri. The work at
Hansi has been completed and  dis-
mantling of the remaining portion of
the shed at Hissar for re-erection at
Charkhi-Dadr1 will now be taken up.

Opening of Station between Charkhi-
Dadri and Manherau

802. Shri Ram Krishan: Will the
Minister of Rallways be pleased to
?ate:

(a) whether Government have re-
ceived an applichtion from the villagers
of Fatehgarh in District Mohindergarh
(Punjab) to open a new station bet-
ween Charkhi-Dadri and Manheru on
Rewari Bhatinda route of metre-
gauge section of Northerrt Railway;
snd
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(b) it so, the decision taken by
Government in the matter?

Thé Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): {(a) Yes, &
representation was received on {7th
April, 1958,

(b) The proposal for providing a
flag station between Charkhi-Dadri and
Manheru railway stations on the
Northern Railway was investigated
but was found to be not justified.

Considerxtion is now being giver
see 1f a train halt at the site would be
justified.

Gaushalas in Punjab

808 Shri Ram Krishan:
* \ Sardar Igbal Singh:

Will the Minister of Food and
Agricuiture be pleased to state the
number of Gaushalas sanctioned by
the Government of India for the
state of Punjab during 1857-58 for
augmenting the supply of milk in
urban areas and breeding better types
of cattle under Gaushala Development
Scheme?

The Minister of Food and Agrical-
ture (Shri A. P. Jain): Four.

Bridge at Leval Crossing in Ambala

80¢. Shri Ram Krishan: Will the
Minister of Rallways be pleased to
state whether any steps have been
taken 30 far to build an over-head
bridge at the level crosaing in Ambala
on G.T. Road”

The Deputy Minister of Rallways
(Bhri Shahnawaz EKhan): The over-
bridge at Ambala stands fourth in the
list of the priorities for construction ot
six over-bridges over the G.T. Road,
as given by tpe Punjab Government,
The drawings and estimate for this
over-bridge are under preparation and
will be submitted to the Punjab
Government for their acceptance.
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Punjab Road Development Scheme

Shri Ram Krishan:
. { Sardar Jgbal Singh:

Will the Minister of Transport and
Communications he pleased to state:

(a) whether any grant has been
given to the Government of Punjab
under the Road Development Scheme
for the year 1858-59 and

(b) it so, to what extent?
The Minister of State in the Minis-

try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir.

(b) Rs. 38.07 lakhs.

Khandwa Hingoll Rail Link

806. Shri T. B. Vittal Rao: Will the
Minister of Railways be pleased to
state:

(a) the total number of workers
employed in the construction of Khan-
dwa-Hingoli rail link;

(b) how many of them have put in
more than three years’ service; and

(¢) whether any steps are being
taken for their confirmation?

The Deputy Minister of Rallways
(Shri Shahnawar Khan):

Permanent Temrporary
(a) (i) Class 111 171 354
(ii) Class IV 3 56
Totsl 114 410
Casual labour on daily rates of
pay 3,353
(b) (ig Class 111 Temporary , 236
(i) Class IV Temporary 48
Total 284

(¢) Yes, except in the case of casual
labour who are not entitled to absorp-
tion in a permanent job automatically
but such of them who apply for any
posts advertised and fulfil the condi-
tions are consfiered for recruitment
by a Selection Board in regular vac-
ancies,

State Warechousing Corporation in
Punjab

Sardar Igbal Singh:
Shri Ram Krishan:

Will the Minister of Food and Agri-
culture be pleased to state the pro-
gress made in regard to setting up of
the State Warehousing Corporation in
Punjab?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): A State
Warehousing Corporation has been set
up in Punjab State with Headquarters
at Jullundur with effect from 2nd
January, 1858,

Shri D. C. Sharma:
887,

The State Government and the
Central Warehousing  Corporation
have nominated five directors each on
the State Warehousing Corporation
of Punjab as required under sub-
sections (1)(a) and (b) of Section 30
of the Agricultural Produce (Deve-
Jjopment & Warehousing) Corporations
Act, 1956.

Additional Financial Commissioner
and Secretary to Government of
Punjab (Agriculture and Rehabilita-
tion Department) hag been appointed
as the Chairman of the State Ware-
housing Corporation.

Cotton Cultivation

808 f Sardar Iqbal Singh:
) 1 Shri Ram Krishan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the steps taken by different
State Governments to increase the
cotton cultivation areas;

{b) how far different types of
cotton have been‘*sown, in each State;
and

(c) how do these compare with the
cultivation of cotton in each State
during last five years?

The Minister of Food and Agricul-
ture (Shri A. P, Jain): (2) The steps
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takep Ly the different State Govern-
ments {o increase cottom cultivation
arei—

(1) Expansion of area by

(i) reclamation of waste and
fallow land;

(ii) replacement of non-food crops
by cotton; and

(ili) growing cotton ag a second

crop,

(3) Expansion of area under improv-
od varleties

Through Schemes for multiplica-
tion and distribution of im-
proved cotton seeds.

(b) and (c¢). Two statements show-
ing the area under different types of
cotton in the varioug States during (i)
1953-54 and 1954-55, and (ii) 1953-56,
1956-37 and 1857-58 are laid on the
Table of the Lok Sabha. [See Ap-
pendix II, annexure No. 141.]

Vegetables

809. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any steps have been
taken by the Government of India 1n
stepping up production and export of
vegetables; and

(b) if so, the results achieved so
far?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b).
A statement is laid on the Table of
the Lok Sabha. [See Appendix II,
annexure No. 142.]

Forest Development in Punjab

e 0. Shrt D. C. Sharma: Will the
Munister of Feod and Agriculture be
pleased to statd the technical and
financial assistance giten to the Pun-
jab State to increase the forest plan-
tation during 1957-887

mmu!'oodn’?dAgﬂcul-
tare (Shri A. P. Jain): No technical
assistance was agkedr for, A sum of
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Rs. 2,12,000 (Ra. 200,000 as loan and
Rs. 12,000 as grant) was sanctioned
during 1957-58.

Secondary Schools in Kishenganj Area
Railway Oelomy

8il. Shri Tamgamanl: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that there
is no secondary school in or around
the Kishenganj Ares Railway Colony,
Delhi;

(b) whether Government are aware
that Railwaymen in the Colony are
finding it very difficult to educate
their children;

(c) whether any representation has
been made to the authorities of the
Northern Railway in thig connection;
and

(d) if so, what action has been
taken in the matter?

The Deputy Minister of Railways
(Shrl Shabnawax Khan): (a) No.

(b) No.
(c) Yes.

(d) The matter i under considera-
tion.

Equipment for Indian Railways

812 J Sardar Igbal Singh:
| Shri Ram Krishan:

Will the Minister of Raillways be
pleased to state:

(a) the names of the countries and
firms with whom Government have
arrived at agreements to supply
equipment such as wagons, coaches
and locomotives to the Indian Rail-
ways during 1858-58 and 1859-60;

(b) the nature and details of such
agreements with total value;

(¢) whether any schedule for
delivery has been fixed; and

(d) if so, what?
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The Pepuly Minigter of Rallways
(8hyl Shahnawas Khan): (a), (b) and
A statement is laid on the

(d).

Teble 0f the Lok Sabha.

[See ‘Ap-

pendix II, annexure No. 143.]
(c) Yes.

Facilities at Post Offoes for Small
Savings

813. Shri D, C. Sharma: Will the
Minister of Transpert and Communi-
cations be pleased to state:

(a) whether the National Savings
Central Advisory Committee met in
Delhi recantly to consider the provi-
sions of additional facilities in the post
offices for the investing public;

(b) if so, the decisions taken there-
at; and

(c) the steps taken
them?

The Minister of Transport and Com-

to itnplement

2626
(b) and (e). A statement is placed
on the Table of the Lok SBabha. ([See

Appendix II, annexure No. 144.]

Soll Erosion

814. S8hri Supakar: Will the Minis-
ter of Food and Agriculture be pleased
to state:

(a) the total area at present
covered by schemes to prevent soil
erosion, State-wise; and

(b) the expenditure on the schemes
in each State during the year 1057-587

The Minister of Food and Agricul-
ture (Shri A, P, Jain): (a) and (b).

The areas to be covered and those -

already covered by each State in res-
pect of Soil Conservation Schemes in
the Second Five Year Plan and the

munieations (Shri §. K. Patll): (a) approximate expenditure during 1957-
Yes, 58, as far as available, are as below:—
freato be Ares cove- Expenditure
sl. Name of the State “Covered  red(acres)  1957-58
No. {acres) Rs, in
‘J
1 Asam . . 7027 4,027 075
2 Andhra Pradesh . . . 1,07,076 14, 65
*3  Bihar (including DVC) . 2,23,440 zs,zg; - 56
4 Bombay . 10,31,682 2,52,000 67-41
5 Jammu and Kuhnrux . 44,718 16,229
6 Kerala . . 20,000 2,400 1-26
7 Madhyl Pradesh . . 2,63,639 91,993 12-96
8 Madras . . 1,26,780 46,939 22-3%
9 Mysore . 1,87,513 69,353 15.66
10 ses . . 77,027 29, 1422
. - 100 miles -+ 21 miles
11 Punjab . . Sr:i?es‘s Bzrﬁ{l“ 8-0%
. 1223 + 100 miles
12 Rasjasthan . . . . 6,000 250 o-48
13 Ultar Pradesh . . 2,60,150 15,513 1418
est Bengal ° . . . 6 I, -8
:g Andnman & Nmuim. . . . . . 4 .’foo . 540 5 . ‘7
. . . . . 3,337 1,514 o8
17 Pndul: . . . . . - 7 6,497 1-3
18 mﬂﬂ . . . . . ’500 * 274 112
9 . . . . . 400 , 100 o 19
ToraL . 24,904,565 614,409 21468
+ +
323 miles 121 miles

* not . i taken from the
iommt c?ﬂ[mmwmeonmmt These are approximate figures n from

's records.
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Thefts and Dacolties in Trains
817. Shri Balmiki: Will the Minis-
ter of Railways be pleased to state:

(a) the cases of thefts and daccities
in running trains between January,
1857 and July, 1958;

(b) the number of casualties; and
(c) the amount of loss?
The Deputy Minister of

(Shrl Shahnawax Khan): (a) 7269.
(b) 83.
(c) Rs. 33 lakhs.

Maize

818. Shri Balmiki: Wil the Minis-
ter of Foed and Agriculture bde
pleased to state:

(a) what are the new varleties of
maize produced so far; and

(b) which are the States where
research work on maize crop is in
progress?
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The Minister of Food and Agricul-
tare (8hrli A. P. Jain): (a) The new
maize varieties produced so far are:

Punjab KHybrids Nos. 1, 2, 3 and
4 in East Punjab, (I, x Ly
X S; in Bombay State and
D.C.1 and D.C.2 at the Indian
Agricultural Research Insti-
tute, New Delhi.

The seed of four top performing
American hybnds, namely N.C. 27,
U.S. 13, Texas 26 and Kan 1639 is
also being produced in India.

(b) Research work on the maize
crop is in progress in the following
States:—

1. Kashmir.
+2. Punjab,
Uttar Pradesh.
. Bihar.
. West Bengal.
. Rajasthan.
Madhya Pradesh,
. Bombay.
. Mysore.
.10. Andhra Pradesh.

11. Indian Agricultural Research
Institute, New Delhi,

R RN ST Y

Price Level of Foodgrains

819. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) present price level of food-
grains in the country at different
centres; and

(b) how does thiy compare with the

corresponding price level of the last
year?

The Minister of Food and Agrioul-
ture (Shri A. P, Jain): (a) and (b).
A comparative statement showing the
wholesale prices of rice, wheat, jowar,
bajra and maize as on 20th August in
the years 1957 and 1958 at certain
centres in the country is laid on the
Table of the Lok Sabha. [See Ap-
pendix 1I, annexure No. 146.]

25 AUGUST 1088 Written Answers 3630

Report of the River V.:lley Prejects
Technical Personnel Committee

820. Sardar Igbal Singh: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Government have
considered the Report of the River
Valley Projects Technical Personnel
Committee;

(b) 1t so, the recommendations ac-
cepted by Government so far; and

(c) the steps taken by Central and
State Governments to implement these
recommendations?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes.

(b) and (c). A statement showing
action taken on the various recom-
mendations 18 laid on the Table of the
Lok Sabha. {See Appendix II, an-
nexure No. 147].

Development of Cetton

821, Sardar Igbal Singh:
1 Shri Ram Krishan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) what is the amount spent out
of the Central fund allotted for ex-
penditure on the development of
cotton during the last two years of
the First Five Year Plan and during
1956-57 and 1957-58;

(b) what progress the Central
Cotton Committee has made so far and
how many Regional Commaittees, have

en set up;

(c) whether the Research Institute
has completed investigation of the
technological possibilities of cotton
improvements; and

(d) i so, what are the resuits?
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The Mhisier of Food and Agricwd-
fure (Rbri A. P. Safn): ()

Year Grauts  Shot-te m intercst-
bearing loans
Rs. Re.
1954~5S 12.00,451 31,70,000
xgss-s(i 8,10,189 26,00,000
19 °6-57 8’,54,900 2%,00,500
1937-58 7143,217 17,36,10
(b) to (d). A note giving the

required information is laid on the
Table of the Lok Sabha. [See Ap-
pendix II, annexure No. 148).

Soll Conservation Seminar

822 J Sardar Iqbal Singh:
* | Shri Ram Krishan:

Will the Minister of Food and Agri-
«wultore be pleased to state:

(a) whether the Soil Conservation
Seminar was held at Ootacamund
during the month of May, this year;
and

(b) the main features of Seminar?

The Minister of Food and Agricul-
dure (Shri A. P, Jain): (a) Yes, Sir.

(b) The object of the Seminar was
to review and co-ordinate the plan
.and progress of research work on
:50i} Conservation in the country and
40 afford opportunities to both
~research and extension workers to
«iscuss problemg of mutual interest in
speeding up the adoption of Soil Con-
gervation messures. The main fea-
sgures of the Seminar were:

(1) A review of the progress of
work at the Central Research,
Demonstration and Training
Cenires and the formulation
of the prosramme for the
next year.

Kii) Discussions on<the problems
of erosion in the Himalyas

and Sivaliks with special
reference to Cho control,
shifting cultivation ,and crops
and »0il management in such
cegions.

(iif) Discumsions on the problems
of erosion in arid and semi-
arid regions in India.

({v) Discussions on the problems
of the formation and reclama-
tion of ravines,

(v) Discussiong on soil survey in
relation to land . utilization
with particular reference to
the All India Soil Survey
Scheme undertaken by the
Government of India.

A number of important recommen-
dations were made on all these sub-
jects for action both by the Central
and State Governments which are
under consideration.

LL.O.

823 S Sardar Igbal Singh:
" " Shri Ram Krishan:

Will the Minister of Transport and
Commaunications be pleased to state:

(a) whether the national maritime
Conference of the International
Labour Organisation was held in
Geneva in April-May, 1958;

(b) if so, the names of persons who
represented India at the said Confer-
ence; and

(c) the main recomendations of this
Conference?

The Minister of State in the Minis-
try of Transport and Communications
(8hri Raj Bahadur): (a) Yes. The
41st (Maritime) Session of the Inter-
national Labour Conference was held
in Geneva from 27th April to 18th
May, 1958;

(b) The following persons repre-
sented India at the said Conference:—

Government Delegates:

Dr. Nagendra Singh, 1.C8,, Director
General of BShipping, New Delhi
(Leader of the Delegation).

Dr. 8. T. Morani, ILA.S, Labour
Attache Geneva.
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Imployers Delepates:

Mr. R. E. Kumana (Delegate).
Managing Director, Scindia Steamship
(Londort) Ltd, London.

Mr. T. M. Sanghavi (Advisor),
Great Eastern Shipping Co, Lid,
Bombay.

Workers Delegates:

Mr. A. K. Mohamed Sorang (Dele-
gate) National Union. of Seamen,
Bombay.

Mr. Bikas Majumdar (Advisor),
National Union of Seamen, Calcutta.

(c) A statement indicating briefly
the gist of the main recommendations
of the Conference is laid on the Table
of the Lok Sabha. {See Appendix II,
annexyre No. 149].
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Cultivatien in Myvere

826. Shri’ Wodeyar: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) what is the total amount allot-
ted to Mysore State for intensive cul-
tivation under the First Five Year
Plan and Second Five Year Plan; and

(b) whether the Mysore Govern-
ment have asked the Central Govern-
ment for extra funds for this purpose?

The Minister of Food and Agricul-
ture (Shri A. P Jain): (a) There 1s
no allotment either in the First Five
Year Plan or in the Second Five Year
Plan for intensive cultivation as such.
The information about the total allo-
cations under the Grow More Food
Schemes are, however, given below:—

Amounts allotted during the First
and Second Five Year Plans
are Rs. 401-03 lakhs and Rs.
876-19 lakhs respectively.

(b) Yes, Sir. An additional sum of
Rs. 40 lakhs has been asked for Minor
Irrigation Schemes and the demand is
under consideration,

Axamgarh-Goshaiganj Rall Link

827. Shri Kalika Singh: Will the
Minister of Railways be pleased to
state:

(a) the reasongs which prompted
Government to undertake preliminary
Engineering Survey for Azamgarh-
Goshaiganj Rail Link in the year 1906-
07 in Railway District Banaras;

(b) what was the total mileage
which was proposed to be constructed
then as a result of the Engineering
Survey and what were the interme-
diate railway stations proposed on the’
fine and at what spot was the P3o-
posed line to cross the river Tons;

(c) why was the ‘construction of

line not started;

'(d) whether it was then proposed to

link Azamgarh to Bangras by =&
straight route in continuation of the

Goshaiganj-Azamgarh route; and

6536

(e) whether this line has been re-
commended by UP Government for
inclysion in Second Plan?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) The
B. & N. W. Railway Co. who carried
out the survey in 1806-07 had an idea
to connect Azamgarh with Tanda, a
town in the Faizabad district, but in
response to U.P. Government's re-
quest for a connection to Gosehaiganj,
the preliminary Engineering Survey
was done from Azamgarh up to
Goshaiganj.

(b) The total mileage of the pro-
posed line was 6788, The inter-
mediate stations proposed on the line
were—Azamgarh  City, Gopalpur,
Koelsa, Atraulia, Ama(fiag), Bagkhari,
Tanda, Birphimpur and Amsin The
proposed Railway line was to cross
the river Tons at a distance of 3 miles
from Azamgarh station,

(c) As Tanda, the only important
town to be served by the proposed
railway, could be effectively served by
a much shorter branch line from an
adjacent station on the O. & R. Rail-
way, the construction of this long rail-
way line was not considered necessary.

(d) No such proposal appears to

have been considered.

(e) No, Sir.

wow «x {w 1 a0 & wid o dreew

c3c. o oyw W : W7 WO AeP
viw it gz *a= A el fe

(%) w7 qg ww § fx  ymaw
o faamr § eved W sTETQ
gy wwifae o o1 oft § ; s

(=) ufz g, & dvor wrifenr
R e g ?

wg uws gy sy ('ﬁ o Ke
dx) : (%) g gt widerl P
Faptevs T ot o 4 o



2637 Written Answers

(=) () =g texd s ey
# afrer & Serit arelt oy AN ¥ afomw-
w7 ST YT wr afes At
() eww e * & F woor |

fgrrwm sam F wa {wwrw

GRE. Wl A T : T AT AG(
wfy it ag aart A g w fE

(%) v oy &= 3 & 71 fowmr
fearaw 2w § wa fy gy v
FearaAl & faaw aar fafags ~mp @&
g WR

(&) afe gi, aF w1 FTFR TR
foral & sotew ¥ foa fedy sema
T faa s @Y 3 ?

we awr gfe @ (s wo Wo
w1) (%) I 7 fgarew 2w &
A & ar W & R faw ek
fafraw, v wrer w2, 18R
¥ wry ward frwi § vw Iy
foor fag W@ ¢

(w) s & 7@ g

Railway Level Crossing

830. Pandit D. N. Tiwary: Will the
Minister of Raflways be pleased to
itate:

(a) whether it is fact that there is
no level crossing for a distance of
nearly three miles between Chupra
and Mopasamhotes stations on the
North Eastern Railway; and

(b) {f s0, the reasons therefor?

The Deputy Mimister of Rallways
(Shri SBhahmawas Xhan): (a) Pre-
sumably the Hon. Member refers
to Kopa-Samhots station. If s0, Yes,
Sir, However, 7 ukue—cum-podutﬂan
ctm exist betwaen these
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(b) Level crossings are not provided
on the consideration of length or dis-
tance between the two stations. At
the time of the construction of a rail-
way line and upto a pernnod of 10
years after the opening of the railway
line, level crossings as reqguired by
the State Government are provided at
Railway’s cost. Thereafter, if any
level crossing is required to be provi-
ded, the same is done on receipt of a
request from the State Government
and the State Government’s acceptance
to bear the initial cost of construction
as well as recurring cost of mainte-
nance. The Railway Administration
will provide a level crossing between
Chupra and Kopa-Samhota, if a
request 1s received from the State
Government and the State Govern-
ment agree to bear the cost as men-
tioned above.

Derallment of Goods Traln.

831. Pandit D. N. Tiwary: Will the
Minister of Rallways be pleased to
state:

(a) the circumstances under which
several wagons of the 806 Dn. Goods
Express coming from Chupra were
derailed at Barauni station yard on
the 14th May, 1938;

(b) the loss suffered by the Railways
on account of the damage to the track
and goods in the derailed wagons; and

(c) whether responsibility has been
fixed and proper steps taken agginst
those responsible for the derailment?

The Deputy Minister of Railways
(Shri Shanawaz Khan): (a) On 14-5-58
at about 1340 hours while No. 906
Down Express Goods train was enter-
ing line No. 8 of Barauni Station,
there was a rail fracture. As a result
of this, the train engine and three
waggns got derailed and five wagons
capsized.

(b) The cost of ‘damage to Railway
property was assessed at Rs. 300. There
was no loss to the contents of derail-
ed wagons.

(c) The aclident was attributed to
the breakage of the rail which was
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due to a flaw in the metal; hence no
infividual wag held responsible,

Rallway Aocident on Sealdah

£33. Shri D. C. Sharma: Will the
Minuister of Railways be pleased ‘o
state:

(a) whether it is a fact that Rail
accident took place on the Sealdah
Platform on the 18th June, 1958;

(b) it so, extent of loss of human
lives and property;

(c) the causes of the accident; and

(d) the action taken agsinst the
persons held responsible for the
accident?

The Deputy Minister of Railways
* (Shri Shahnawaz Khan): (a) On 18th
June 1958, at about 16.00 hours while
the Engine of $S383 Up Calcutta—Santi-
pur Passenger was being attached on
to the train standing on platform No.
3 of Sealdah North Station, i1t bumped
against the rake as a result of which
one vehicle which was next to the
engine derailed of its two leading
wheels.

(b) No one was killed. However,
twelve persons sustained mnor in-
junes and one grievous injuries.

The cost of damage to Railway pro-
perty was assessed at Rs. 1,917.

(c¢) and (d). The G.R. Police have
launched criminal proceedings against

the Driver of the Train Engine and
the case is sub judice.

Feoreign Exchange for Purchase of
New Bhips

433. Shri Radha Raman: Will the
Minister of Transport and Communics-
tions e pleased to state:

(a) whether the difficulties are being
experienced 10 arrange payment fo
implement plans to buy new ships for
expansion of Indign Shipping; end

(b) is s0, what sction Goyernment
prepase to take to carry on with the
expansion pians for shipping?

The Minister of State in (he Ministry

ﬂw‘ Communicatisns
'('lh!'l_ M: (a) and (b). Yes.

ties are being experienc-
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ed owing to shortage of foreign ex-
change. To overcome this the follow-
ing 'measures have been taken:—

(i) A sum of £5 miilion has
been earmarked for acquisition of
ships by the Indian Shipping
Compames both in the public and
private sectors, from out of the
Yen Credit negotiated with the
Government of Japan.

(i1) A small amount of Rs. 15
lakhs has been made available
from free foreign exchange re-
sources during the current half
year for acqusition of second-hand
ships.

(u1) Indian Shipping Companies
have been permitted to acguire
ships for overseas trade on self-
financing basis by which the cost
of ship is met out of its net foreign
exchange earning. They have also
been permitted to obtain over-
drafts from foreign banks to meet
the first instalment of the cost of
acquigition where necessary. In
this way 8 vessels totalling appro-
ximately 51,000 G.B.T. have been
purchased so far.

(1v) The possibility of purchas-
ing ships for India on barter besis
15 being explored.

(v) The possibility of securing
foreign exchange loans especially
for purchase of ships is also being
considered.

Hubli-Karwar Ratlway

834. Shri Joachim Alva: Will the
Minister of Railways be pleased to
state:

(a) whether the Deputy Minister for
Railways (8tri Ramaswamy) mede &
statement recently at Hubli that the
Hubli-Karwar rmilway will have to
wait until the question of a major port
at Karwar was settled; and

The Depwiy Minister of Rallweys
(Shri Shanawas Kkan): (a) No, Sir, ..
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(b) The following proposals were
considered in the past:—

(i) Hubli-Sirsi;

(i) Alnawar-Haliyal-Yellapur-
Karwar.

(iii) Pandeli-Joida.
{iv) Mangalore-Bombay.

The first proposal was surveyed in
1920. Recently an aerial survey has
been conducted of the area between
Dasgaon and Mangalore with the ob-
ject of studying the possibilities of
railway development in this region.
Proposals (ij) and (1v) are such pos-
stbilities.

Rice and Wheat

835. Shri Ramam: Will the Minister
of Food and Agricuiture be pleased
to state:

(a) the actual purchases of rice and
wheat made so far within the country
on Government of India account since
1955; and

{b) what were the prices paid for
them and how do they compare with
the market prices?

The Minister of Food and Agricul-
tave (Stri A. P. Jaln): (a) Rice: about
442 thousand tons upto 13-8-1858.

Wheat: about 844 thousand tons
(purchased in 1055 & 1988 only).

(b) The prices paid for
wheat were as follows:—

rice and

Rice: The price ranged from Rs.
11.97 nP. to Rs. 25.00 per maund,
(bagged) Inclusive Of cost of
gunny, depending en sthe variety
of rice and the year of purchase.

Wheat: The price ranged from
Rs. 10 per maund of naked grain
o OR&. 1348 nP. per maund bagged
FOR.

e (e perrAling masket e
cases o
others the average of three mon

€y

25 AUGUST 1958

Written Answers 2642

market rates, and in yet others the
maximum control prices in force in
the locality. The price peid for 76.4
thousand tons of wheat in 1855 was
Rs. 10 per maund of naked grain under
the price support Scheme, and in other
cases it was the prevailing market
rate.

Deodar and Kail Plantation

838, SBardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Government of
India have decided to make efforts to
increase Deodar and Kail plantation
in India; and

(b) which of the States in India have
been considered suitable for growing
Deodar and Kail?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): (a) In the 2nd
Five Year Plan the Government of
India have provided for assistance to
State Governments for increasing
plantations of commercial and indus-
trial species 1ncluding Deodar and
Kail.

(b) The States of Uttar Pradesh,
Punjab, Jammu & Kashmir and
Himachal Pradesh are the wmost suit-
able areas for increasing plantations
of Kail and Deodar and Governments
are taking all possible steps in this
direction.

Passenger Amenities on Trains

$37. Bhri Subiman Gbose: Will the
Minister of Rallways be pileased to
state:

(a) whether it is a fact that in S 101
up (leaving Sealdah, Calcutta Divi-
sion) on the 30th June, 1958 there was
no lavatory in the first class compari-
meht:

(b) whether it«s also a fact that in
such compertment in the said train,
usually there is no lavatory although
it takes about 84 hours to reach
Burdwan; and
(¢) it so, the ressons for having no
such lavatory?
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The Deputy Minister of Rallways
«Shri Shahnawas Khan): (a) Yes.

(b) Yes,

(c) 28 Suburban rakes work in the
north suburban service of Sealdah
Division out of which 6 rakes have no
lavatories in any class of compart-
ment. All the 28 rakes work in a
<combined link. New suburban stock
are not provided with lavatories, as a
matter of policy, in order to conserve
the space to carry maximum number
of suburban passengers. Lavatories
already existing in some old rakes are
not being renewed, to avoid infruc-
tuous expenditure on old stock.

Joint Water Supply Scheme at
Manmad

838. Shri Jadhav: Will the Minister
-of Rallways be pleased to state:

(a) whether it is a fact that Man-
mad Municipality in Bombay State
has approached the Railway Board

for joint water supply scheme at
Manmad;

(b) what is the amount of financial
help requested for by the Munici-
pality;

(c) whether it is also a fact that
there is always acute shortage of
‘water in the Railway population at
Manmad;

(d) what is the number of railway
<employees 1n Manmad;

(e) what proportion of the em-
ployees is in the Railway area and
in the Municipa! area; and

{(f) when i3 Government going to
extend the financial help asked for?

The Deputy Minister of Rallways
<Sbri Shahnawas Khan): (a) The
Central Railway requested the Rail-
way Board for permission to parti-
cipate in a joint scheme.

{b) The Railway’s share of costs of
the joint scheme has been assessed
at Rs, §-28 lakhs on the basis of the
proportionate off take of water to be
supplied.

(c) Shortage both for domestic
needs and locomotive requirements
is experienced in years of scant rain-
fall.’

(d) 4,250.
(e) The proportion is 1-3.

(f) As stated in (b) above, the
Railway may contribute its share of
cost and the question of financial help
as such does not arise, The matter is
under consideration.

Drainage water at Manmad Rallway
Quarters

839. Shri Jadhav: Will the Minister
of Rallways be pleased to state:

(a) whether it is a fact that drain-
age water from Manmad (Bombay
State Central Railway) Railway

quarters goes into the Municipal area;
and

(b) if so, what steps are being taken
to divert the same?

The Deputy Minister of Ralilways
(Shri S. V. Ramaswamy): (a) No, Sir.

(b) Does not arise:
Sugar Mills

{ Shri Jadhav:
840 \ Pandit D. N. Tiwary:

Will the Minister of Poed and Agri-
culture be pleased to state:

(a) how many Sugar Mills actually
worked during the last season with a
break up of old and new sugar mills;

(b) what was the actual production
of Sugar;

(¢) how much of the Sugar produc-
ed was exported; and

(d) what,was the production of
Gur during }he_ last yeax?

The Minister of Pood and Agrical-
ture (Shrl A. P. Jain): (a) 158 Mills,
141 old and 17 new.

(b) 19-67 lakh tons upto 81st July,
1958.

(¢) Contracts for the export of about
17,670 tons have been made so far.

(d) About 30 lakh tous.
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Bpecinl Insportor for Fake Ticket
Bgead

841, Bhri Amar: Will the Minister
of Raliways be pleased to state:

(a) whether it is a fact that Inspec-
tor for Fake Ticket Squad was
appointed on the Central Railway,
Bombay Division two years ago; and

(b) if so, the work done by the
Inspector and Squad uptill the 3ist
July, 1558 in details? )

The Deputy Minister of Rallways
(8hri Shaknawax Khan): (a) Yes, a
“Spurious Tickets Checking Squad”
has been functioning on the Central
Railway since April, 1956.

(b) A statement giving the required
information is laid on the Table of
the Lok Sabha. [See Appendix II,
annexure No 151.)

Postal Division

842. Sardar Iqbal Singh: Will the

Minister of Transport and Communi-
cations be pleased to state:

fa) the areas of various postal divi-
sions of the Punjab Circle;

{b) whether Government propose to
create a new postal division; and

(c) if so, when?

The Minister of Transpori and Com-
manieations (Shri 8, K. Patil): (a)
Information is being collected and will
be laid on the Table of the Sabha.

{b) and (c). Propesal for creation
of a Division in the Punjab is under
examination.

2646
Fetentpore RaMtway Station

843. Sardar Igbal Bimgh: Will the
Minister of Rallways be pleased to
state:

(a) the total allocation for develop-
ment of Ferozepore Railway Station,
the Yard and Workshop during the
Second Five Year Plan period;

(b) the details of the various phases
of the programme; and

(c) the work done so far in this
regard?

The Deputy Minister of Rallways
(8bri Shahnawaz Khan): {(a) As the
exisling facilities are adequate, no
allocation has been made for additions
and alterations or development of
Ferozepore Station, yard and loco shed
during the Second Five Year Plan
period

(b} and (¢) Do not arise.

Reclamation of Land

844. Sardar Igba! Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Central Government
have chalked out any programme for
reclamation of land by the CT.O. in
different States during the year 1958-
59;

(b) it so, the details of the pro-
gramme for each State; and

(c) area to be reclaimed in each
State?

The Minister of Food and Agricul-
ture (Shri A. P. Jaim): (a) Yes.

(b) and (c). The tentative pro-
gramme which has been drawn up is
as under:

R

No. of
C.T‘.E)f.
units (of 1 Target
State tractors :;ci) Type of work (Acres)
Bitar . ‘ . ] . 3 Land levelling and tertacing 4500
. 1,500
Mysore e e 3 Jungle clearance - - -
. k
dlearance .
Madhys Pradesh . 2 Jungie A 172500
Madhys Preadesh . - s Kana clearance

38 LD+

e bt e e
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Alrpert Consultative Cemamittes

845. Sardar Igbal Bingh: Wil the
Minister of Transport and Communi-
cations be pleased to state:

(a) the main problems relating to
the control and development of aero-
dromes discussed at the meetings of
Airport Consultative Committee since
its formation; and

(b) the decisions arrived at?

The Minister of Transport and Com-
munications (Shri 8. K. Patil): (a)
and (b). I lay on the Table of the
Lok Sabha a statement giving the
requisite information ({See Appendix
II, annexure No. 152.]

Regional Horticultural Research
Stations

846, Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the scheme for the
establishment of Horticultural Re-
search Stations on a regional basis for
the improvement of fruit crops has
been finalised;

(b) if so, the mawin features of the
scheme; and

(c) the names of the places where
these stations are to be located?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) A model
scheme for the establishment of
Regional Fruit Research Stations and
Sub-stations in different States has
been formulated. The pattern of
Central financial assistance to be given
to the States concerned is, however,
under consideration at present.

A Regional Fruit Research Station
at Mashobra (Himachal Pradesh) has
been sanctioned with effect from 1st
February, 1958. Cericrete schemed for
the establishmient of Regional Stations
and Sub-stations on’ the basis of the
model scheme referred to above have
been received from a number of
States. They will be scrutinised and
sanctioned after the pattern of finan-
cial assistance has been settled.

(b) and (¢). A statement is laid on
the Table of the ILok Sabha. [See
Appendix II, annexure No. 153.)

State Farm at Suratnagar

847. Sardar Iqbal Bingh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of Russian experts
working at present at the Suratnagar
Mechanised Farm in Rajasthan and for
how long they are likely to continue;

(b) the number of Indians who have
so far been recruited for operational
purposes; and

(c) the number which is likely to
be absorbed when the Farm will be
in full swing?

The Minister of Food and Agricul-
tare (Shrt A. P. Jain): (a) None at
present. But we have requested the
US.SR Government to place the
services of one expert and an inter-
preter at the disposal of the Surat-
garh Farm for about 9 months with
effect from September, 1958.

(b) About 150 on the regular estab-
lishment Besides, about 200 persons
per day on an average, are engaged
on daily wage basis, the number going
up to 600 per day during busy seasons.

(c) A rough estimate is that there
would be about 600 persons on the
regular establishment and 250 to 450
daily paid labourers The number of
daily paid labourers is expected to go
upto 1,500 per day in peak seasons.

Indian Posts and Telegraphs Museam

848. Sardar Igbal Singh: Will the
Minister of Transport and Communi-
cations be pleased to state the pro-
gress so far made for establishing an
Indian Posts*and Telegraphs Museum?

The Minister of Transport and Com-
munications (Shri S. K. Patil): Due to
unavoidable circumstances it has not
been possible to make progress in
regard to the setting up of the pro-
posed P. & T. Museum. The work,
however, is likely to commence from
November this year.
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Consmunily Development and N.E.S.
Bchemes in Punjad

849. Bardar Igbal Singh: Will the
Minister of Community Development
be pleased to stats:

{(a) the extent of area and popula-
tion covered under the Community
Development and NE.S. Schemes in
Punjab during 1956-57, 1057-58 and
1958-59 so far district-wise and year-
wise; and .

(b) the total amount spent by the
Central Government thereon during
the above period?

The Minister of Community Deve-
lopment (S8hrl S. K. Dey): (a) and
(b). A Statement giving the available
infofmation is laid on the Table of
the Lok Sabha. [See Appendix II No.
154]. Complete information will be
obtained from the State Government
and laid on the Table later.

Payment of Cane Price to cuitivators
in U.P.

850. Shri Vajpayee: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) the price of sugarcane supplied
by the cane growers to the Balrampur
and Tulsipur sugar mills, District
Gonda (U.P.) upto the 15th July,
1958 and the amount of money paid
to the cultivators against cane sup-
plies;

{b) whether arrears of cane price
have been paid:

(¢) if not, the reagons therefor;
and

(d) the aetion Government propose
to take to clear the arrears and ensure

prompt payment of cane price on
demand?

The Minister of Food and Agricul-
ture (Bhri A, P. Jain): (a) The total
price of sugarcane supplied to Bal-
rampur and Tulsipur Sugar Mills and

amount of money paid to cultivators
upto 16th July, 1958 was as under:—

BALRAMPUR TULSIPUR
(Lakh Rs.) (Lakh Rs.)
Price of_Sw -
mpplicd 2589 39°29
Amount paid 1589 39°24

(b) and (c¢). There are no arrears
of cane price except Rs. 5,000 in case
of Tulsipur factory. This amount has
been held up for final adjustment of
accounts.

(d) Does not arise.

Cooperative Farming

851. Bhri Vajpayee: Will the Min-
1ster of Food and Agricnitare be
pleased to refer to the reply given to
Unstarred Question No. 991 on the
Tth March, 1958 and state:

(a) whether reports from the
various States regarding progress
made in cooperative farming have
since been received; and

(b) if so, whether a statement
summariging the various reports will
be placed on the Table?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b).
A statement laid on the Table of the
Lok Sabha. [See Appendix II, an-
nexure No. 155.}

Ginger

852. Shri Maniyangadan: Wil the
Minister of Food and Agriculture be
pleased to state:

(a) the price of ginger
market;

«b) the cost .of production of the
commodity;

in the

{c) whether 1t 13 a fuct tnat the
cost of production is higher than the
price prevailing in the market and it
so, what steps are being taken to
ensure the® producer a reasocnable
margin of profit;,
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(d) whather any represantstion has
been veceived from producers regard-
ing the difficulties which face them;
snd

(e) if so, the action, if any, taken
by Government on those representa-
tions?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) A state-
ment giving the latest available infor-
mation is laid on the Table of the
Lok Sabha. [See Appendix II, an-
nexure No. 156.}

(b) Data regarding cost of produc-
tion of ginger are not available.

(c) Does not arise.
(d) No.

(e) Does not arise.

Supply of Rice to Kerala State

853. Shri Maniyangadan: Will the
Minister of Foeod and Agriculture be
pleased to state:

(a) the quantity of rice agreed to
be supplied by the Central Govern-
ment to the Kerala State during each
of the months from June to Decem-
ber, 1958; and

(b) the prices paid for the rice so
supplied by the Central and State
Governments respectively?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) During
June and July 1958, Kerala State was
allotted 12,000 tons of rice for each
month. For August, 12,000 tons of
rice has been allotted on replacement
basis. In September, the rice crop
will be harvested in Kerala and the
position is expected to become easier
thereafter. It will however be open
‘0 the Kerala Government to continue
purchases from Andhra Pradesh, *if
necessary.

(b) Rice issued to Kerala Govern-
ment from Central Stocks (except
what is given on replacement basis)
is charged at the ssme price of
Rs. 16/- per maund as is charged for
supplies to other Stétes. The average

economic cost of rice procured from
different sources by the Central Gov-
ernment is much higher.

Parlakimedi Light Railway

854. Bhri Sanganma: Will the Min-
ister of Rallways be pleased to state:

(a) whether Government are aware
that tickets are. not issued at the
counters of the railway stations on
the Parlakimedi Light Railway line
for more than six months to the tra-
velling public for want of stock of
railway tickets, with the result that
there is a scope for corruption and
leakage of huge revenue; and

(b) if so, what steps have been
taken by Government to have suffi-
cient stock of railway tickets?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
It is not a fact that printed card
tickets were not issued at the railway
stations on the old Parlakimedi Light
Railway for more than six months.
There had been, however, some cases
of non-availability of printed card
tickets at certmin stations for a few
destinations, and blank paper and
excess fare tickets were issued to
passengers. In such instances, special
steps were taken to arrange early
supply of printed card tickets in
adequate quantities.

Seamen Employment Offices

858, Shri Raghunath Singh: Will the
Minister of Transport and Commami-
cations be pleased to state how many
seamen of foreign origin i.e. Pakistani,
Portuguese and gthers have got thetr
employment through the Seamen
Employment Offices of the Ministry
of Transport of the Government of
India so far?

The Minister of State in the Minis-
try of Transport and Communaications
(8hrl Raj Bahadur): The number of
seamen of foreign nationality (Pakis-
tani, Portuguese Indians and others)
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vegistered at the Seamen's Krmploy-
ment Offices at Bombay and Calcutta
is as follows:—

BOMBAY CALCUTTA TOTAL

Pekistanis 1016 14168 15,184
Po e
(Indisns) 13056 - 13,056
inese and
others. 187 -~ 187
14239 14163 28427

Of these, the number cn.ployed as no
30-6-1958 is as given below,

BOMBAY CALCUTTA TOTAL

Pakistanis 488 ®416 8904
Portugues: 9148 9148
(Inuians)
Chinese and 101 101
otbers
27Y7 8416 | 13183

Civil Hospital, Imphal

8hri L. Achaw Singh:
858. Shri Narayanankutty Menon:
{ 8hri Warior:

Will the Minister of Health be
pleased to state:

(a) whether 1t is a fact that the
X-Ray Plant at the Civil Hospital at
Imphal has been out of order and the
general public have suffered thereby;
and

(b) if so, whether any other plant
is being acquired by the Manipur
Administration or not?

The Minister of Health (Shri
Karmarkar): (a) The X-Ray plant
has been out of order since February,
1858,

(b) It is not proposed to acquire
another X-Ray plant .as the present
one is repairable and steps have
already been taken to obtain parts by
air from US.A.

Loan for Shipping . Companies
837, Shri Raghunath Singk: Wwill

the Minister of Transport and Com-
mugloations be pleased to state how

many shipping companies have utilis-
ed Government loan and to what
extent during the last four yeara?

The Minister of State in the Minis-
try of Transport and Commmunications
(Shri Raj Bahsdur): A statement is
laid on the Table of the Lok Sabha.
[See Appendix II, annexure No. 187].

Procurement of Paddy in Tripura

8§58, Shri Dasaratha Deb: Will the
Mnister of Food and Agricuiture be
pleased to state:

(a) the total quantity of paddy
procured by Government from the
Pak Ziratia tenants of Tripura during
the last season;

(b) whether the amount was far less
than what was expected;

{(¢) f so, what are the reasons
therefor;

(d) whether a demand has been
made to set up an Enquiry Committee
to go into this matter; and

(e) if so, what step has been taken
to set up such a committee?

The Minister of Food and
ture (Shri A. P. Jain): (a) 21,813
maunds.

{b) No, Sir
{¢) Does not arise.

(d) and (e). In their dMemorandum
submitted in  June, 1858 the self-
styled ‘Khadga Sankat Tran Com-
mittee’ alleged that proper accounts
of paddy and rice collected from
Ziratias were not being maintained
and demanded a judicial enquiry. As
the allegations were baseless, no
action thereon was considered neces-
sary by the Tripura Administration.

Import- of Feodgrains
859. Shri Surendranath Dwivedy:

Will the Minister of Food and Agri-
cuiture be pleased to state:

() the amount of money spent an
food imporfs during the first two years
of the Second Five Year Plan;
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{(b) the amount of money likaly to
be spent in the third year of the
plan; and

{¢) the amount of money spent as
freight charges?

The Minister of Food and Agricul-
tare (Bhri A. P. Jain): (a) About
Rs. 278 crores.

(b) The budget provision is about
Rs. 111 Crores inclusive of Rs. 16
Crores for freight.

(c) About Rs. 57 Crores during the
first two years of the Plan.

Import of Timber

860. Shri Subbiah Ambalam: Will
the Minister of Food and Agricultare
be pleased to state:

(a) whether the timber is permit-
ted to be imported freely into India
from Andaman Islands;

{b) if so, what is the value of tim-
ber #0 imported into India during the
years 1958-36, 1956-57 and 1857-58;

(c) whether the timber is also
exported to other countries from
Andaman Islands; and

(d) if so, the principal countries to
which it is so exported and its value
during the years from 1955 to 19587

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Yes, Sir.

(b) 1985-56 Rs. 47 Lakhs approxi-
mately.

1856-57 Rs. 66 Lakhs approxi-
mately.

1857-58 Rs. 67 Lakhs approxi-
mately.

This does not include value of tim-
ber exported by M/S. P. C. Ray &
Co. (I) Private Ltd. who are the
lessee for North Angamans.

{¢) Yes, Sir.

(d) United Kingdom, Continental
Poris, Middle East and Australia.

1955-56 Sterling £225 Lakhs.
1956-537 Sterling £1.20 Lakhs.
1957-58 No ewports.

This does not include wvalue of
timber exported by M/s. P. C, Ray &
Co. () Private Ltd, who are the
lessee for North Andamans.

Visual Omni-directional Range
System at Santa Crus

861. Sardsr Igbal Simngh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Visual Omni-direc-
tional Range (V.O.R.) System has
been installed at Santa Cruz Air Port;

(b) the total cost of this system;

{c) names of other Aerodromes
where this system will be instglled;
and

{d) by what time?

The Minister of Transport and
Communications (Shri 8. K. Patil):
(a) Yes, Sir. A V.O.R. system has
been installed at Santa Cruz Airport
and brought into regular operation
with effect from 25th May 19858.

(b) Rs. 3.45 lakhs out of which
equipment costing Rs. 2.18 lakhs has
been received frec of cost from the
U.S.A. Government

(¢) Ahmedabad, Belgaum, Dum
Dum, Coimbatore, Palam, Gaya,
Jaipur, Jodhpur, Lucknow, Madras,
Nagpur, Tiruchirappalli and another
aerodrome yet to be decided. One
V.O.R. is being used in the laboratory
of Civil Aviation Training Centre,
Allahabad for training purposes.

(d) Installation of V.OR. systems
at Tiruchirappalli, Nagpur and Coim-
batore has been luken in hand and is
expected to be completed by the end
of this year. The installation of
V.O.R. systems at other aerodromes
will be done progressively as and
when the formalities for the acguisi-
tion of land. construction of technical
buildings and provision of power
supply, for which action has already
been initiated, are completed. It s
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not potsible to say at this stage when
these works would be completed.

Rains in Dell

862. Shri Ramam: Will the Minister
of Transport and Communications be
pleased to lay a statement showing:

(a) the number of bridges damaged
in Delhi on account of heavy rans
during July, 1858;

{b) how many of them were con-
structed recently; and

(c) the amount spent for repairing
each of them?

The Minister of State in the Minis-
try of Transpori and Communications
(Bhri Raj Bahadur): A statement Is
laid on the Table of the Lok Sabha.

[See Appendix II; annexure No, 158].
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Cement Factory at Charkhi Dadri

885. Shri Ram Krishan: Will the
Minister of Rallways be pleased to
Btate:

(a) the total wagons allotted to
cement factory at Charkhi Dadri since
the 1st January, 1958 month-wise;

(b) total amount of demurrage
charged from the factory during the
same period, month-wise; and

(c) total amount of siding charges
for empty haulage paid by the factory
since January, 1858, month-wise?

The Depuly Minister of Rallways

+(Shri Shahmawaz Khan): (a) The

tot.al number of wagons allotted to
the cement factosy at Charkhi Dadri
since January 1958 month-wise were
as follows:—

Month No of wagons

January 1958 442
February 195§ 322
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Month No. of wagons
March 1958 . 47
April 1858 782
May 1858 780
June 1958 41
July 1958 1,030

(b) The total amount of demurrage
charged from the Cement Factory at
Charkhi Dadri from January to July
1058 were as follows:—

Month Demurrange
charged
Rs.
January 1858 278/-
February 1958 1,425/-
March 1958 3,599/-
April 1958 2,952/-
May 1958 3,177/~
June 1958 2,518/-
July 1938 3,218/-

(c) The total amount of siding
charges for empty haulage paid by
the Cement factory at Charkhi Dadri
since January, 1938 monthwise were
as follows:—

Month Siding crltxarges

S.
January 1058 704/-
PFebruary 1958 881/-
March 1958 1,021/-
April 1958 781/-
May 1958 851/-
June 1958 824/-
July 1958 766/-
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Sub-Post Offices

867. Shri Daljit Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(d) whether it is a fact that new
Sub-Post Offices have been sanctioned
for Kangra and Hoshiarpur districts
of Punjab during the Second Five
Year Plan; and

{b) if so, the names of the places
where sanctioned?

The Minister of Transport ang Com-
munications (Shri 8. K. Patil): (a)
and (b). A statement is laid on the
Table of the Lok Sabha. [See Ap-~
pendix II, annexure No. 161].

12,05 hrs.
MOTION FOR ADJOURNMENT

OUTBREAK OF GASTRO-ENTERITIS IN
Drrnx

Mr, Speaker: I have an Adjourn-
ment Motion from Shri Tangamani
and Shri Banerjee; another from 8Shri
Vajpayee and a third from Shri Braj
Raj Singh. The first of these deals
with the *“sudden outbreak of gastro-
enteritis epidemic in Delhi resulting in
death of nine persons and over 150
cases being admitted in various hos-
pital”.

In the Adjournment Motion tabled
by Shri Vajpayee on the same subject,
there is only a difference in figure——
instead of nine, he has mentioned 11.

An Hon. Member: 12.

Mr. Speaker: Possibly, it may also
be 12,

Shri Tangamani (Madurai): I want
to make a Submission.

Mr. Speaker: What is the submis-.
sion? We will find in the newspagers
all that has happened.





